IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date 19.02. 2025

SL. Date of lcourt Fee Notify
. hepiication pepticant) 00t 15 on

INOT READY CASES
2025-
1 [3390/2025 (|15.01.2025 P(C)/9556/2019 |J P KAR  |32.00,3*32 0219
6.00,3*6 2025-
2 |11628/2025/12.02.2025 P(C)/4011/2025 |A SRHOO | onl> oo 0919
S K 24.00,3*24 2025-
3 |11636/2025(12.02.2025 P(C)/24424/2024 | oo APERIESS 0219
7.00,3%7 2025-
4 [11647/2025|12.02.2025 |CRLMP/1695/2024 A N SWAIN | onf> o 0219
* —
5 11956/2025(13.02.2025 RFA/238/2006 G SAHOO 114.00,3%114 2025
dms 02-19
2025-
6 11961/2025|13.02.2025 RSA/324/2023 S DASH 16.00,3*16 02-19
4.00,3*4 2025-
7 ]11963/2025(13.02.2025 P(C)/2052/2025 M R SAHOO |- onil oo 0219
PAPERLESS 5025
8 [11996/2025(13.02.2025 C)/27558/2024 |S BARIK  |COURT FEE TO
02-19
BE PAID
2025-
9 12058/2025(13.02.2025 CONTC/4175/2024 S C DASH 4.00,3*4 02-19
2025-
10 |12074/2025(13.02.2025 [SA/201/1977 K DANG 10.00,3*10 0919
4.00,3*4 2025-
11 [12556/2025(14.02.2025 C)/1231/2025 [P K PATRA |ioot> o o 09219
ROJESH 4.00,3*4 2025-
12 ]12590/2025|14.02.2025 P(C)/23177/2024 NAYAK PAPERLESS 02-19
3.00,3*3 2025-
13 |12598/2025(14.02.2025 C)/8/2025 P K JENA Moo o 0219
2025-
14 [13187/2025(17.02.2025 |TRP(C)/184/2024 |D DAS 4.00,3*4 0919
5.00,3*5 2025-
15 |13218/2025|17.02.2025 CRLMP/30/2025 R C BHOI PAPERLESS 02-19
6.00,3*6 2025-
16 [13233/2025(17.02.2025 C)/4667/2025 B K PANDA PAPERLESS 02-19
6.00,3*6 2025-
17 113240/2025|17.02.2025 C)/17579/2024 |p JENA PAPERLESS 02-19
M K 2025-
*
18 (13242/2025|17.02.2025 SA/106/1989 MOHANTY 8.00,3*8 02-19
* —
19 |13585/2025/18.02.2025 C)/8350/2012 B DAS 14.00,3 1% 2025
document in 02-19




dms

document
20 |13597/2025|18.02.2025 [WP(C)/12959/2006 |p samar  |oveilable in 12025~
dms, court fee [02-19
to be paid
document
available in 2025-
21 113600/2025(18.02.2025 WP (C)/9349/2009 B DAS dms, court fee 02-19
to be paid
22 113607/2025(18.02.2025 MATA/210/2023 R K BARIK [4.00,3*4 ggfi;
23 113608/2025(18.02.2025 MATA/210/2023 R K BARIK (4.00,3*4 ggfi;
G 16.00,3*16.00 |2025-
24 |13627/2025(18.02.2025 CRLREV/722/2024 JAYASINGH |[DOWNLOAD copy |lo2-19
5.00,3*5 2025-
25 113638/2025(18.02.2025 WP (C) /3468/2025 C R NAYAK PAPERLESS 02-19
document
26 |13648/2025|18.02.2025 WP (C)/13295/2022 M R JENa [2vailable in 12025~
dms, court fee [02-19
to be paid
27 113655/2025(18.02.2025 RSA/473/2004 D K DALAI |5.00,3*5 ggfi;
44.00,3*44 2025-
28 |13855/2025/18.02.2025 WP (C)/9010/2019 P K PANI document in 02-19
dms
29 114161/2025(19.02.2025 0JC/623/1992 A K SWAIN |1 DFA DMS gg%ig
READY CASES
4.00,3%4 2025-
30 |1578/2025 |08.01.2025 WP (C) /30043/2024 M R SAHOO PAPERLESS 02-19
4.00,3%4 2025-
31 |1580/2025 |08.01.2025 WP (C) /30010/2024 M R SAHOO PAPERLESS 02-19
4.00,3%4 2025-
32 |1583/2025 |08.01.2025 WP (C) /30014/2024 M R SAHOO PAPERLESS 02-19
4.00,3*4 2025-
33 |1585/2025 [08.01.2025 WP (C) /30013/2024 M R SAHOO PAPERLESS 02-19
5.00,3*5 2025-
34 111969/2025(13.02.2025 WP (C)/26920/2024 |S DAS PAPERLESS 02-19
35 111974/2025(13.02.2025 WP (C) /6206/2003 R C PATRA |3.00,3*3 dms gg%i;
36 |11977/2025/13.02.2025 CMP/495/2021 R C PATRA |3.00,3*3 dms gg%i;
4.00,3*4 2025-
37 |11981/2025|13.02.2025 |CRLMP/1654/2021 |R C PATRA |document in 02-19
dms
38 111983/2025(13.02.2025 WP (C)/6693/2005 R C PATRA |3.00,3*3 dms gg%i;
39 ]11986/2025(13.02.2025 CONTC/555/2004 R C PATRA |2.00,3*2 dms gg%i;
* —
40 111991/2025/13.02.2025 WP (C)/31395/2021 |R C PATRA 4.00,3*4 , 2025
document in 02-19




dms

B N 2025-
*
41 [12521/2025(14.02.2025 [WP(C)/1266/2010 | = 2.00,3*2 dms |5, 70
*
42 [12524/2025(14.02.2025 |[we(c)/729/2010 >N 2520'3 i | 2025~
sUen MUDULT ument in 02-19
dms
36.00,3*36 025
43 |13234/2025(17.02.2025 |0JC/1407/2001 J P KAR  |document in 02ng
dms
3.00,3*3 2025-
44 [13545/2025(18.02.2025 [WP(C)/1181/2025 |K NISEA |- o> = 0729
5.00,3*5 2025-
45 |13565/2025(18.02.2025 |WP(C)/23181/2024 |G ROUT D APERLESS 0729
46 [13578/2025/18.02.2025 |WPC (OA)/344/2017 |S MOHANTY |4.00,3*4 dms égfi;
* —_
47 |13606/2025|18.02.2025 |CRLMC/4126/2024 |a panpa 200,973 2025
download copy |02-19
7.00,3%7 025
48 |13637/2025|18.02.2025 |CONTC/6207/2024 |S DASH PAPERLESS 0729
DOCUMENT
B. N. 4.00,3*%4 DOWN |2025-
49 [13870/2025(18.02.2025 [WP(C)/4935/2025 L oo |10 0 0729
B. N. 4.00,3*%4 DOWN |2025-
50 [13871/2025(18.02.2025 [WP(C)/4947/2025 L oo o |20 0 0729
B. N. 4.00,3*%4 DOWN |2025-
51 [13872/2025(18.02.2025 WP (C)/4949/2025 |Lo o o |f0 0210
B. N. 4.00,3*%4 DOWN |2025-
52 [13873/2025(18.02.2025 WP (C)/4860/2025 |coio |10 0210
B. N. 4.00,3*4 DOWN |2025-
53 [13874/2025(18.02.2025 WP (C)/4903/2025 |(iio |1 0219
54 |13936/2025(19.02.2025 |WP(C)/13669/2004 |[KC SWAIN |2.00,3*2 dms ggfi;
8.00,3%*8 SENT |2025-
55 |13978/2025(19.02.2025 |RSA/28/2019 K GAYA o XhROX 079
3.00,3*3 2025-
56 |14000/2025|19.02.2025 |ABLAPL/14731/2024 |G R PATRA |-:°n7° ° 079
4.00,4%3 2025-
57 114032/2025|19.02.2025 |CRLMC/262/2025 J SRHOO |t T S opy lo2ong
* —_
58 |14042/2025|19.02.2025 |WP(C)/4801/2025 |p K pAs  |+-00 , 4%3.00 12025
download copy |02-19
MANOJ . ~
59 |14072/2025/19.02.2025 |ABLAPL/1612/2025 |KUMAR 3.00,3%3 DOWN 12025
LOAD 02-19
PANT
N 12.003%12 025
60 114120/2025|19.02.2025 |0JC/5098/1992 SUNDARay |document in 079
dms
MANAS 9.00,3*%9 025
61 |14193/2025/19.02.2025 |0JC/1009/1983 RANJAN DOCUMENT IN 02-19
SAHOO DMS
MANAS 6.00,3%6 025~
62 |14197/2025|19.02.2025 |0JC/1009/1983 RANJAN DOCUMENT IN 0929
SAHOO DMS




MANAS 8.00,8%*3 2025
63 114200/2025(19.02.2025 0JC/1009/1983 RANJAN DOCUMENTS IN 02-19
SAHOO DMS
MANAS 8.00,8*3 2025-
64 14203/2025/19.02.2025 |0JC/1009/1983 RANJAN DOCUMENTS IN | "0
SAHOO DMS
*
waas (o0
65 114207/2025(19.02.2025 0JC/1009/1983 RANJAN .
available in 02-19
SAHOO
dms
*
MANAS iéggr'nini 2025-
66 (14209/2025(19.02.2025 0JC/1009/1983 RANJAN .
available in 02-19
SAHOO
dms
*
T 2025-
67 114213/2025(19.02.2025 0JC/1009/1983 RANJAN .
available in 02-19
SAHOO
dms
*
MANAS iégo&ini 2025-
68 |14215/2025(19.02.2025 0JC/1009/1983 RANJAN 9 .
available in 02-19
SAHOO
dms
MANAS 5.00,5*3 2025-
69 |14217/2025(19.02.2025 0JC/1009/1983 RANJAN DOCUMENTS IN 02-19
SAHOO DMS

NIC




